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items such as precision ball bearing., 
oil seals, clutches, electrical relays, 
which are not yet manufactured in the 
country and which have to be import-
ed. Similarly raw materials like 
special alloy steels have to be import-
ed. The Company are making eff0rts 
to achieve a high degree of self-suffi-
ciency in the matter of raw p18terials 
and components. 

(b) No, Sir. To the extent the cost 
of imported components and raw 
materials have increased as a result of 
the devaluation, the Company have to 
increase prices of their products to 
maintain profitability at a reasonable 
levcl. They haVe been obliged to 
make such increases from AUgu5t 1966. 

(c) Does not arise. 

Century Flour Mills 

2903. Sbrlmatl Rena Chaluavartty: 
Will the Minister of Industry be pleas-
ed to .tate: 

(a) whether it i. a fact that In the 
recent collaboration agreement 
between the Century Flour Mills and 

. the National Biscuit Co., U.S.A. there 
is no firm export guarantee; and 

(b) the reasons for not obtaiuiu, 
clear auarantee in this regard? 

The Minister of Industry (Shrl D. 
SaDjlvayya): (a) and (b). In the 
Government'. approval accorded to 
the collaboration arrangement, it has 
already been stipulated tbat the Gov-
ernment hwe noted that Mis. Century 
Flour Mills Ltd. will export biscuits to 
the extent of Ro. 20 lakhs in the 
course of seven year. from the com-
mencement of production and tbat the 
export of biscuits should cover the 
outflow of foreign exchange on ac-
count of dividends. 

Cotton Dafter stock "-IatloD . 
29M. Dr. M. M. Das: 

shrl B. K. Das: 
8hii Dba""at Jha Aa4: 
SJari 111. L. Dwlve41: 

Shri S. C. S.manta: 
Shrl Sabodh 1IaDsda: 
Shrl D. C. Sharma: 

Wlll the Minister of Commerce be 
pleased to state: 

(a) whether an agency under the 
na'me "Cotton Buffer Stock Associa-
tion" Is going to be set up shortly to 
impart stability to the price of the 
Indian cotton; 

(b) if so, how the cotton cultivators 
are going to be benefited by thb or'" 
ganisation; and 

(c) whether Government propoae to 
let up a similar Organisation for 
stabilising raw jute price allOT 

The Mbiister Of Commerce (Shrl 
Mimabhal Shah): (a) The proposal to 
set up a Cotton Buffer Stock Associa 
tion is not being pursued. 

(b) Does not arise. 

(c) A Jute Buffer Stock Association.. 
set up by the jute industry, Is BlreB~ 
in existence from 1962. 
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